113 Written Answers

[English]
Self Employment Scheme in Maharashtra

381. SHRI MANIKRAO HODLYA GAVIT : Will
the Minister of INDUSTRY be pleased to state :

(a) the target fixed and achieved during 1995-86
under the self-employment scheme of the Prime
Minister for the educated unemployed youth in
Maharashtra,

(b) the amount earmarked and sanctioned during
1994-95 and 1995-96 to implement the scheme In
the State;

(c) whether the Government are aware that
uneducated youths ate facing difficulties 1n getting
loan from the banks in Maharashtra, and

(d) it so, the guidelines issued by the Union
Government to overcome the difficulties?

THE MINISTER OF INDUSTRY (SHRI MURASOLI
MARAN) (a) During the year 1995-96 under Pnme
Minister's Rozgar Yojana target for Maharashtra was
35 900 beneficiartes Against this targe! 40 392
persons were sanctioned loans as intimated by the
State Government

(b} The amounts sanctioned under PMRY 1o the
beneficiaries by the banks for the year 1894-95 angd
1905-96 are Rs 12421 35 lakhs and Rs 19116 02
lakhs respectively as per theginfarmation suppled
by the State Government Targets under FMRY for
loaning are given in physical terms 1 e numbet of
beneficianies and not for quantum of funds to be
sanctioned

Govt of India provides subsidy @ 15°% subjest
to a maximum ceiing of Ks 7 £C0- for each
beneficiary given loan These tunds ate given to the
Reserve Bank of tndia for subsidy for releasing o
imptementing hanks for payment of sutsiay !0 the
individual beneficianes

For cperational expenses the Central Govt also
provides need based tunds which are released
ditectly 1o the State Govis The tunds reieased to the
Govt of Maharashtra during 1994-95 and 1995-96
ate Rs 2 66 crores and Rs 1 @3 crotes respectively

(¢) and (d) The State Govt has informed that
durting discussions some of the applicants
complained abou! insistance of collateral securnty
and ol tixed deposits against the loan tfrom some of
the Branch Managers The ptoblems were sorted out
trom time to time on the basis of guidelines Issued
by the Office of the Development Commissionet
(Small Scale Industries). Govt of india ({that no
collateral secunty 1s to be asked fot other than
mortagage of assets created out of loans sanctioned
undet Prime Ministar's Rozgar Yojana) and at various
torums like Task Force Committee Meeting. District
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Advisory Committee Meeting, Block Level
Coordination Committee Meeting, District Leve!
Coordination Committee Meeting and State Level
Coordination Committee Meeting.

Provision of Working Capital For
Sick Industries

382 DR. RAMKRISHAN KUSMARIA @ Will the
Minister ol FINANCE be pleased to state -

{aj whether the Government propose to make 1t
compulsory for the banks to provide working capital
to sick industries

{by f so the salient features thereot and

{c) the time by which a final deciston 15 likely to
be taken in this regard?

THE MINISTER OF FINANCE AND MINISTER OF
COMPANY AFFAIRS rSHR! P CHICAMBARAM) - fa)
to ic) The Reserve Bank of india (RBi) has reported
that under the existing guidefines issued by it. banks
provide need tased working capal to sick industrial
urits Rehabilitaticn packages are drawn up for sick
rdustnal unds cons.zered as potentally viable and
the packages rter-ai.a prov:3e for need tased
wcrking caprtat from tanks Rehabditation packages
sarcticred by the Board for industnial and Financia!
FReconstruction are btinding on the tanks and otrer
agencies concerned

Foreign Investment in PSUs

383 SHRI E AHAMECDC
INDUSTRY be pieased o state

Wit the Minister of

.at whether tre Uniocn Goverrmen! have
Fropeseg any new gprogramme for attracting foreigr
myesiments in gitfergnt sectors in the country,

vt so the detans tneredt

(i the namber of appihcations pending with the
Foreign Invesiments Fromotcr Boarg (F.FPBY for
clearance durning the las! s:ix months and

1d the steps tawnen tor earhier clearance of such
apphicatiens?

THE MINISTER OF INDUSTRY ,SHRI MURASOL!
MARAN; (a. and (&1 The Govt Policy on foreign
investments 1s dynamic and s constantly reviewed
with the obiectives of increasing foreign direct
investment into the country particulatiy in priorty
core sectors inciuding infrastructure

ic) and 1d) As per records auring the period
Januarty 1886 to June 1886 424 Numbers o!
apphcations are pending 1n this Ministry tor
consideration by the Foreign investment Promotion
Board Receipt and consideration of applications for
forergn direct investment 1s a conlinuous process
and requisite steps are taken for sarly ciearance of
proposals



